
IK THS CENTRAL RDMIRISTRATIVE Ti.IBUTJAL
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o A Ho 2 370/98 with OA 2372/98 199
OA 612/99, OA 613/59,
OA 614/99, OA 615/99,
OA 616/99 & OA 617/99

DATE OF DECISION 20-12-9

Sint.Dipti ROY Sc Ors (OA 2370/98).
.Petitaoncr

Mrs.Shyamla pappu,Sr.Counsel _
with Sh.Prainod Kumar and Shri R.

* Krishna Mourthi ^
^  VERSUS

Advocate io-

Petit.ioncr (r.)

t: le

UOI & ors
. RespKjnden*.

A

Sh.V.S.R. Krishna ....Advocate

ResDondenl

1 o:

CORAK

The Hon'ble Smt. Lakshmi Swaininathan , ?4eni>e_ ,

The Hon'ble Shri S,P.Biswas, Member (A)

(J)

*  -V

1. To be referred to the Reporter or nc:

2. Whether it needs to , be crrculatc.
■ Benches of the Tribunal? Ho.

to c-.i:r

(Smt.Lakshmi Swaminathan )
Member(J)



Central Administrative Tribunal
Principal Bench

OA 2370/98 with OA 2372/98, OA 612/99, OA 613/99,
MA 2524/98 MA 2524/98 MA 583/99, MA 584/99,

OA614/99, OA 615/99, OA616/99, OA 617/99
MA585/99, MA 586/99, MA 587/99 MA 588/99

New Delhi this the 20th day of December, 1999

Hon'ble Smt. Lakshmi Swaminathan, Member(J).
Hon'ble Shri S.P. Biswas, Member(A).

OA 2370/98

1. Smt. Dipti Roy w/o Shri Subroto Roy,

2. Shri P.L. Kapoor S/o late Shri R.C. Kapoor

(Both C/o Data Processing Centre N.S.S.O.
Department of Statistics, Ministry of Planning,
Hans Bhawan, New Delhi-110002),

3. Shri Narayan Chandra Dass,
S/o Late Sh. Lai Mohan Dass,

C/o The Director,
Data Processing Division N.S.S.O.
Ministry of Planning, GLT Road,
Bara Nagar,
Calcutta. .. . Applicants.

By Advocate Mrs. Shyamla Pappu, Sr. Counsel with
Shri Pramod Kumar & Shri R. Krishnamurthi.

Versus

Union of India through

1. Secretary,
Department of Expenditure,

^  Ministry of Finance, North Block,
New Delhi.

2. The Secretary,
Department of Statistics,
Ministry of Planning,
Sardar Patel Bhawan, Sansad Marg,
New Delhi.

3. Chief Executive Officer,

National Sample Survey Organisation,
Ministry of Planning, Sardar Patel Bhawan,
Sansad Marg, New Delhi.

4. The Director,

Data Processing Division,

National Sample Survey Organisation,
164, GLT Road, Bara Nagar,
Calcutta. ... Respondents,

By Advocate Shri V.S.R. Krishna.
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OA 2372/98

Shri S.K. Dhawan S/o Shri D.C. Dhawan

Sh. Anil Rana S/o Shri J.R. Rana

Sh. C.S. Sachdeva S/o Shri H.L. Sachdeva

Sh. V.K. Bhatnagar S/o Shri J.P. Bhatnagar

■*rr^W.t^

'•V-rrM
All c/o Data ProceBsing Cent-re N.S.3.D.,
Deptt. of Statistics, Ministry of Planning,
Hans Bhawan, New Delhi.110002.

i'i

:l

5.

6.

7.

s.

9.

10.

11.

-^L 2.

13i

14.

M.D. Ramteke S/o Sh. Dashrath Rafnteke

Sh. N.K. Stiryavanshi S/o Sh. S.K. I^awdinji Suryavanshi

Sh

Sh. Shrawan Borikar S/o Sh. Anand Borikar

Shri Diwakar Junghare S/o Sh. Mahadeo -Junghare

Shri C.R. Shah S/o Shri P. Shah

Shri D.D. Dhinda S/o Sh. K.D. Dhinda

Sh. M. Hajumdar -S/o Sh. A.S. Majumdai"

Sh. Shankar Vasmik S/o Sh. Damduji Vasmik

Sh. Shankar Dass S/o Sh. N.C. Dass

Sh. Asit- Saha S/o Late Sh. K.M. Saha

All C/o The Direct-or
Data Processing Div'ision, N.S.S.O.,
Ministry of Planninif §Ut j 8ir^
Calcutta.
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■'v-iiiisig 0 Sh. D.D. Kamble 3/o Sh. Daulat Ramble
';.f,- -

6. Sh. S.N. liehta S/o Sh. Narayan Mehta

7i t Sh. S.H. Korti S/o Sh. Manumant- Rorti

18. Sh. B.B. Manohar S/o Banshi lianohar

19. Sh. R.C. Manke S/o Sh. Chaitram Manke

-O. Sh. P.T. Laratre S/o Sh. Thaganrao Laratre

Sh. H.S.R. Bhatt-acharya S/o Sh. Dwijapado Bhattacharya
Sh. M.D. Kuhikar S/o Sh. Dashrath Ruhikar

Smt. M.M. Lanjewar W/o Sh. Maniki-aolanjewav-

Smt. Anjani Saxena W/o Sh. Bajai Saxena

All Data Pv-aces?=..ing Division, N.S.S.t).,
Ministry of Planning, Nagpur.

A'

Sh. Deodatt Hmbulkar S/o h. Sukhdeo Ambulkar
C/o DPD, NSSD, Ministry of Planning, Ahmadabad

Sh. A.N. Mishra S/o Sh. R.N. Mishra
C/o DPD, NSSO, Ministry of Planning, Giridih
Sh. M.L. Zutshi S/o Sh. P.M. Zutshi

Sh. A. Chaudhary S/o Sh. D.D. Chaudhary
Sh. M. Sarkar S/o Sh. J. Sarkar

Sh. S.K. Roy S/o Sh. R.N. Roy

Sh. Md. Shamsudin S/o Sh. Maqbool Husain

All C/o Secretary
National Sample Survey Organisation,
Employees Association,
Hans Bhawan-II, New Delhi-2

•w»' >j

Mrs.Shyamla Pappu,Sr.Counsel with
Kumar and Sh.R.Krishnamurthi )

.  .V - ■

•  "'iAt;- -■

i'Y- 5 .- -jj.
;7A:A;i;v

Applicants

f - , ■ \:.u

C-Mt: :
... . V^v•' •
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contd ...
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Union of India
'■ M Secretary, Department of Expenditurei;

i

Ministry of Finance, North Block,

New Delhi,

2, The Secretairy, Deptt, of Statistics

Ministry of Planning, S

Sardar Patel Bhawan, Sansad Marg,

New Delhi,

3, Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning

Sardar Patel Bhawan,

Sansad Marg,

New Delhi,

4, The Director

Data Processing Division

National Saunple Survey Organisation,

164, GLT Road,

Bara Nagar,

Calcutta, .... Respondents,

(By Advocate Shri V.S.R, Krishna )

contd,
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OA 612/99

1, 3h, Pradeep Kumar Kapil S/o Sh. D.R. Kapil.

Sh. Balbir Singh S/o Sh. Late. A R.N. Sharma,

Sh. P.S. Chauhan S/o Sh. K.L. Ghauhan.

Mrs. Indu Dutta W/o Sh. Rajender Dutta.

Mrs. Swarn Issar W/o Sh. Rajesh Issar.

Sh. Krishan Chand Gautam S/o Sh. R.C. Gautam.

Sh. Satya Dev Gupta S/o Sh. 3.K.L. Gupta.

Sh. 3.K. Tripathi S/o R.C. Tripathi,

Mrs. Shashi Sapra W/o Sh. T.3. Sapra.

Mrs. Pavnesh Sharma W/o Sh. P.Lai.

3h. Rajender Kumar KApoor S/o Late Sh. H.L. Kapoor.

Sh. Shahid Ali S/o Sh. Late J.S. All.

Sh, Som Nath S/o Sh, H.L. Madan

SU. A.K. Gupta S/o Sh. Late. H.C. Gupta

Sh. M.L. Goe 1 S/o Sh. R.S. Goe 1.

Sh. N.P.S. Khli S/o Sh. Inder Singh Kohli.

Mrs. Sude-sh Anand W/o Sh- Vinay Kumar.

Mrs. Uma Kapoor W/o Sh. A, Parsad.

Mrs, Manorama Bahal w/o Sh. L.K. Bahal.

Mrs. Meeno Maheshwari W/o Sh. Rajeev Maheshwari,

J^ffs, Shampa Bhattacharjee W/o Sh. S.K. Bhattarchjee

Sh. Vinod Kumar S/o Sh. G.R. Dondiyal.

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.
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9A23, Sh. Bhag Singh S/o Chotey Singh.

24, Sh, Praveen Kumar S/o Sh, Bhagwan Dass,

25, Sh, Kishan Chand S/o Late Sh. T.C. Sharma,

26, Sh, Anand Prakash S/o Sh. Ganga Asrey,

27, Sh, Rakesh Chander S/o Sh. Kishore Lai.

28, Sh. Narender Kumar Mishra S/o Sh. Pitamber Mishra,

2g, Mrs. Indu Raheja W/o Sh. S.K. Raheja,

30. Sh. Dharender Singh Arora S/o Sh. Gursaran S^ngh Gandhi

31. Sh. Vinod Kumar Sharma S/o Sh, P.R. Sharma,

32. Sh. Rajender Kumar S/o Sh. C.L. Azad.

33. Sh. S.K. Jain S/o Sh ., P.C. Jain.

34, Sh. Vijay Krishan S/o Sh. (Late) H.K. Bhatnagar.

35, Sh, G. Ravindran S/o Late Sh, Gopalan.

36. Sh, J,M.3aiaj S/o Late Sh. L.R. Bajaj.

37, Sh,3,c, Sahni S/o Sh. (Late) Nand Lai Sahni .

38, Sb.S.L. Dhingra S/o Sh, (Late) Virbhan Dhingra.

39, Sh. G.S. Anand S/o Sh. D.H. Anand.
/

40, Sh. Raj Kumar S/o Late Sh. Mani Ram.

41. Mrs. Bhuwana Raman W/o Sh. A..K. Raman.

42, Mrs. R.Jayalakshmi W/o Sh , Ramachandran.

43. Sh. S.B. Sarkar S/o Sh.(Late) B.B.Sarkar.

All C/o Data Processing Centre,

M.S.S.O. Deptt. of Statistics,

Ministry of Planning, Hans Bhawan,

New Delhi.110002.

44. Sh. Sharad Shri Krishna Kulkarni SA Shri Krishna Kulkarni.

•••
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45.

^46.

47.

48.

4S.

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

69.

Smt. Usha Sreedharan P.shreedharan W/o P.Sreedharan.

Smt. Dolly Roy W/o Sh. S.K. Roy.

Smt. Madhuri Gopal Naidu W/o Sh. Gopal Naidu.

Sh. GangadhaJT Awachitrao Chandankhads S/o Sh, Awachitrao C.
Khede.

Smt. Shri Lata Pal W/o Sh. A. Pal.

Smt. Uppal Nandi w/o Sh. D. Nandi.

Sh. Anil Dinkar RaulwaiT'3/o Sh. Dinkar Raulwar.

Sh, Harish Chandra Natthuji Dudha S/o Sh, Nattuji Dudhe.

Sh. Dhanraj Lahanuji S/o Sh. Lahanuji Dahat.

Sh. Prahlad Rajaram Tambe S/o Sh, Raja Ram Tsimbe.

Sh. Kamaldas Bhiwaji Bansod S/o Sh. Bhiwaji Bansod.

Sh. Daulat Bajrao Kamble S/o Sh. Bajrao Kambla.

Sh. Ghanshyam Shripad Selva S/o Sh. Shripac Salva.

Sh. Prabhakar Udav Dewaikar S/o Sh.Udhav Dewaikar.

■^1^. Vinayak Daxman Bahadurs S/o Sh, Daxman Bahadurs.

Sh. Japannath Padurang Dhamde S/o Sh, Padurarg Dhamde.

Sh. Dakram Mohapat Nandsshwar S/o Molipat Nandeshwar.

oh. Bhaurao Kisanrao Sonbarss S/o Sh Kisanrao Sonbarse,

Sn. Ramssh Pusaji Barapatra S/o Sh, Pusajl Baracatra,

Sh. Mansaram Motiram Nandagaoli S/o Moti Ram Nandgaoli.

Sh. Prabhunath Wasudeo Khapekar S/o Sh, Wasudeo Khapekar.

Sh. Prabhudas Rafichandra Rangari S/o Sh. Ramchandra Rangari

Sh. Jogeshwar Eatari Shende S/o Sh. Eatari Shende.

Sh, Sureah Yadav Rao Ukey S/o Sh. Yadav Rao Ukey,

contd...
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69, Sh. Gauri Shankar Dashrath Ninwae 3/o Sh. Bashrath Niwae

70, Sh. Kailash Maroti Meshram s/o Sh, Maroti Meshram.
71, Sh, Manik Dashrath Ramteke S/o Sh, Dashrath Ramteke,

"%2, Sh, Bhoraj Nathuji Hatmode S/o Sh, A. Hathuji Hatmode,

All G/o Data Processing Division

N.S.S.O. Ministry of Planning, Nagpur,

73, Sh. Raj Kishore Prasad S/o Sh. Bhubaneshwar Prasad.

74, Sh. Amar Kvimar Sinha S/o Sh. Tribhuwan Parasad .

75, Sh. Alok Kumar Gupta S/o Sh. Tulsi Parsanha Gupta.

76, Sh. Nassem Ahemad S/o Sh. Md. Zainul Abedin.

77, Sh. Ram Chander Koeri S/o Late Sh. Beo Chandra Koeri .

78, Sh. Ranjeet Banerjee S/o Late Sh. Anil Kumar Banerjee.

79, Sh. Ram Krishna Bose S/o Lfe Sh. Bimal Krishna Bose.

80, M.d. Suliman S/o Late Sh. Panchu Mian.

'  All C/o Data Processing Division

N.S.S.O. M.inistry of Planning, I

Giridih. ....Petitioner/Applicants

'(By Advocate Mrs.Shyamla pappu,Sr.Counsel with Sh.pramod
Kumar & Sh.R.Krishnamurthi)

Versus

Union of India

1, Secretary

Department of Expenditure

Ministry of Finance, North Block,

New Delhi,

contd,
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n  Secretary

Department of Statistics

I  Ministry of Planning,
}

I  Sardar Patel Bhawna,
_ i

Sansa*^ Marg,

New Delhi•

3.

m

Chief Executive Officer,

National Sample Survey Organisation

Ministryof Planning,

Sardar Patel Bhawn,

Sansad Marg, New Delhi.

a® The Director

Data Processing Division

National Sample Survey Organisation

Ministry of Planning,

^  GLT ROad, Bara Nagar,

Calcutta.

(

'  (By Advocate Shri V,S.R,' Kffishna )

Pf

....o.Respondecnts

contd,

/

/
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QA 613/99
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7.

8.

o

9*

Sh, Otn Prakash S/o Sh. Shiv Charan Dasso

Sh, R.L. Dhlngra S/o Sh, Bisakh Ram Dhingra.

Sh. B.L. Taneja S/o Sh, (T.ate) Sawal Ram FK Taneja,

Mrs. Kuaum Lata Mathur W/o Sh. R.B.Mathur,

^s. Jyoti Parkash B/o Sh, Bhlm Sen.
Mrs. Kanrfian Talwar W/o Sh. M. Talwar.

Sh. P.R. Agnlhotrl S/o Late Sh. H.B. Agn4>hotri

Sh. Popli 3/o Late Sh. R.N. Popli.

T.N. Chawla S/o Sh. Sardari Chawla
All C/o Data Processing Centre,

N.S.S.O, Deptt. of Statistics,

Ministry of Planning, Hans* Bhawan,

New Delhi.110002.
- ■ \

I

:>■ I

10'.

1).

11.

13.

1^1.

15.
16.

17.

13.

Sh. R.N. Patil S/o Sh. N. Patil.

Sh, R.M. Bagade S/o Sh, M, Bagade.

Smt. G.G. Gajbhe w/o Sh. G. Gajbhe.

Sh. S.N. Paul S/o Sh. N. Paul.

Sh. S.S. Mukherjeo S/o Sh, S.K. Mukherjee,

Smt. R. Bhattacharya w/o Sh. H. Bhattacharya.

Sh. P.P. Meshram 3/o Sh, P. Meshrara.

Sh. D.A. Shambharkar S/o Sh. A. Shambharkar,

Sh. P.D. Bhagat S/o Sh, D, Bhagat,

contd...
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mm Oatipl«c»/o 9h .R, Oauple •

StM^at C S/o Sh.V. Gajbhlye (Row posted
%/o Late Sh« s. Me shram

y^;tl C/b D^a Processing Division,
R<»^aS»0», Ministry of Planning,

TiJiigpur,

Miss Anima Biswas D/o Sh. Uraapati Biswas
Sh. Ashira eh^oirlea s/o Late sh. Bibhuti Bhushan ChatterJee

4. Miss SharrtA O^pta D/o Sh, Ananth Nath Gupta
^ 25, Sh« Mangal Ktmar S/o Sh«(Late) Beni Pandit«

26, Sh, Bbiin Sln^ S/o Sh, Durga Pd» Harijan (NSSO Ahemadabad)
3.-:^ '=i\o- Witc- V-irafSodl ■SVvo>,-rr>ov.

All C/o Data Processing Division,

flI,S,S,0,, Ministry of Planning,

Giridih, •..PotitionerjAppkicants, ,
Advocate Mrs .Shy ami a p,appu, 5 r. Counsel with Sh.pramod - ^

Kumar & Sh,R.Krishnamurthi)
Versus

unison of India

I • Secretary

Deptt, of Expenditure

Mialsitry of Finance, North Block

NftW^ Derlhi .

contd....
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2, g^.,S«cretary
"t- 4x)eptt, of Statistics,

!Minl»try of Planning

Sardar Fatal Bhawan,

Sansad Marg, Now Delhi,

3« Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar PSel Bhawan,

Sansad Marg, New Delhi.

4.The Director

Data Processing Division

^National Sample Survey Organisation

Ministry of Planning
i

GLT ROad, Bara Nagarj

Calcutta.

'(By Advocate Shri V.S.R. Krishna )

Respondents

contd...
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OA 614/99 _

1, Sh. K.K. Patneyn S/o Late Sh. Jassu Ratp

2, Mrs, Krishna Kumari W/o Late Sh, Amar Math

3, Ms, Mamta Chowdhury D/o Late Sh, S.Sengupta

4, Sh, P.M. Kiurian S/o Late Sh, Chacko Mathew

5, Sh, Ashit Ranjan Guha S/o Late Sh, Jadunath Guha

6, Nikhil chnndra Ghaterjee S/o Late Sh, Kashi Nath Chaterjee

7, Sh. Sumekhal Das S/o Late Sukhendra Cha Das

8, Sh. Sudhansn Ranjan Senguta S/o Late Sh. Jogencer Gh.Sengupte

9, Sh, Kali Pada Saha S/o Late Sh, Basanta K.Saha

10, Sh. Satva Ranjan Kaiyilal S/o Late Sh. Sushil Ku'nar Kaiyilal

11, Sh. Ajit Mohan ChouKeiLbrt^S/o La e SH, Manohar Choudhary

12,. Sh. Hari Prasad Banerjee S/o Late Jatinendra Bannerjee

13, Sh, Kalachand Mukherjee S/o Late Netaii Ghand Mukherjee

14, Sh, Pawan Knmar S/o Sh, Satnarain

all c/o General Secretary

National Sample Survey Employees Organisation

Hans Bhawan-rll, ,New Delhi.2, ...Petitioners/
Applicants,

(By Advocate Mrs.Shyamla pappu,Sr.Counsel with
Sh.prainod Kumar & Sh.R.Krishnamurthi )

Versus

Union of India

/!  1, Secretary# Deptt, of Expenditure

Ministry of Finance, North Block#

New Delhi,

contd,,,
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The Secretary,

Department of Statistics

Ministry of.Pianning, Sarc-ar Patel Bhawan,
Sansad Marg, New Delhi.

Chief Executive Officer

National Sample Survey Organisaticn

Ministry of Planning,

Sardar Patel Bhawan,

Sansad Marg, New Delhi.

4. The Director

Data Processing Division

National Sample Survey Organisation
/

GLT Road, Bara Nagar,

^  Respondents,
Calautta .

Advocate Shri V,S,.R.' Krishna )

f'/

contd,.,.
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OA 615/99

r
r-
1.

5 •

6.

7.

Sh%en Gupta ^./o Sh.(Late) L.M.Sengupta
Mrs. Sarla Vaid W/o Late Sh. S.P. Vaid
Mrs.K.K.Girdhar W/o Sh. Prabhu Dayal Girdhar
Mrs, Raj Mallick w/o Sh. O.K. Mallick
Ms. P.Sengupta D/o Late Sh. Satybrata Dasgupta

Ms. Chhaya Dutta D/o Late Sh. K.M.Ghosh
Ms. Pronati Dutta P/o Late Sh.R.R. Ghose
MF, R.N. Katyal S/o Late Sh. Ch. G.R. Katyal

9. Sh A.B. Roy Chcudhary 3 /o

, XnO-vV*"^

10. Mrs. Karuna Mitra 0/o Sv>- Lc*^ SRxx-tw«-'i'
H. Mr. Yasin Ansari S/o ^Vv Vi>^ ^

, / <^v. Wx-ocxl Uvi Se-oli^ Mrs. Dipt! Sen Gupta W/o ■ VxVe.
13. Mrs. Aparana Fauzdar W/o 'S.Nn-to- v^-
lb. Mrs. Namita Sarkar W/o

^a7tV~e>JT.

Mrs. Reba Gupta 9/o

Sh. Sasanka Sen S/o Late Sh. Swandra Kumar Sen

Gour Ch. Anon S/o Late Sh. Sadhan Gh. AAwon

Sh. ChanchL Kumar Chathaha s/o Late Sh. Sushi1 Kumar Chaltya

Sh. Anil Kumar S/o Sh. Radha Ballabh Kundu
Sh. 14 arid as Ganguly S/o Lte Sh. Satydndra Kumar Ganguly
Sh. Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh
Sh, Subal Chandra Maity S/o Late Sh. Rashal Ch. Maity
Sh Bhol=' '"■'■"fh M:i'ich'='' S/o Late Sh. Krishna Ch. Kukherjee,,.

contd,
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■ fqf. sh. Amal Kumar Sen S/o Late Jayanta
■  ̂'r, si C^cxWcn^ee S\o 5^. D .

.All C/o Secretary,

National Sample Survey Organisation,
I'-'

■  ETmployees Association,

Hans Bhawan-II,

New Delhi.2,

'  (BY Advocate Mrs.Shyamla pappu,Sr.Counsel with
■  Sh.pramod Kumar & sh.R.Krishnamurthi )

Versus

. .PetitiSQi^/

Applicants.

Union of INdia

1, Secretary,

Deptt. of Sxpenciture,

Ministry of Finance, Uorth Slock,

New Delhi.

I'- -
f ' !

The Secretayr,

Department of Statistics

Ministry of Planning, Sardar Patel Bhawan,

Sansad Marg, New Delhi.2

•fe....
Wir

3. Chief Executive Officer

National Sample Survey Organisation,

Ministry of Palanning, Sardar Patel Bhawan,

Sansad Marg, New Delhi.2.

The Director

Data Processing Division,

National Sample Survey Organisatin

Ministry of Planning,

GLT Road, Bara Nagar, Calcutta,

Oalcvitta.

) (By Advocate Shri Kris.hria -.)

...Respondent»
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OA 616/99

,  Ms. Aloka Dutta D/o Late Sh.-S.C, Ghose

2, Ms, Kamlesh Katiyal D/o Late Sh. C.L. Sharma

3, 3h. A.C. Bhar S/o Late Sh. P.G. Bhar.

All G/o Data Processing Gentre,

N.3.S.0, Ministry of Planning,

Hans Bhawan, Mew Delhi.2,

4.

5.

S.

7.

8.

9o

10.

11.

12.

13.

14.

15.

16.

Mrs. Pushpa Biswas W/o 3h. Rradip Kumar Biswas

Mr. Mihir Kumar Sarkar 3/omSh. Krishna Prasanna Sarkar.

Mrs. Kusum Kali Biswas W/o Late Bikash Ghandra Biswas.

Mr. Ashis Kumar Das S/o 3h. Sadananda Dax.

Mr. Uttam Das S/o Sh. (Late) Monotosh Ghandra Das.

Mr. Mono jay Ghanti S/o Late Bepin Behari Ghanti.

Mr. Dibyendu Kumar Ghoshal S/o Late Heramb Ch. Ghoshal.

Mr. Sushen Chandra Das S/o Late Krishna Pada Das.

Mr. Amal Kumar Mukherjee S/o Late Jitendra Math Mukherjee

Mr. Dinesh Chandra Dalai S/o Late Chandra Mohan Dalai.

Mr. Pramathes Roy S/o Late Rajen Roy.

Mr. Supriya Gupta S/o Late Sh. Samindra Krishna Gupta.

Mr. Manish Ghaudhary S/o Late Harlbhajan Chaudhuri

contd...
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18.

19.

20.

,21.

22.

25.

- > 26.

27.

28.

29.

30.

31.

\  ,i 32.
■i "

I  33.

jj I 35 .

36.

37^
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Ms. Geeta Ghosh D/o Late Mahendra Ch. Ghosh.
Mrs. Sabltrl Deb W/o 3h. Chitta R. Del.
Mr. Tarak Ch. Dutta. 3/o Late Bisntcharan Dutta.
Mr. Nripendra Mohan Basu 3/o Late Ramani Mohan Basu.

,  a. , c/n T Gopal Chandra Chakarborv.y,
Mr. Anutosh chakraborty 3/°
Mr. Keshab Chandra Biswas S/o Late Phanindra Math Biswas.

23. Mr. Timir Baran Paul S/O Mail Krishna Paul.
24. me. Tapate Chakarborty W/o Sh. Atnal Kumar Chakarborty

Mr.3 Ratna Khan W/o Late Sailendra Math Khan.
Mr. Santosh ^oy S/o Late Jaytandra Lai ^oy.
Mr. Partha sarathi Bhattacharjee S/o Amulya Kumar Bhattacharjl
M"r. Sunil Kumar Ghosh S/o Late Narayan Ch. Ghosh. I
Mrs. 'Chinu Bhattacharyee W/o Late Sh. Bupesn Ch. Bhattacha-v-••
Mr. Sandipan Ray S/o Late Rajendra i-hanora Roy. ^
Mr. Chitta Ranjan Kun-u S/o Late Sh. Chaitanya Charan Kundu. >
Mr. Sital Paul S/o Late Sh. Sashi Kanra Paul.
Mr. sunil Kumar Roy S/o Late 3h, Battkrishna Roy,

34. Mr. Bimal Das Gupta S/o Late Nila Ram Das Gupta.

Mr. Biraj Kumar Basu S/o Birendra Math Basu.
Mr. Ram Chandra Das S/o Late Purna Chandra Das.

Mrs. Bela Dutta W/o Late Sh . 9 Sudhir Dutta. .

3®- Mr. Dibakar Pal S/o Sh. Bishnu Pada Pal.
39. Mr. Jiban Kishore Dev S/o Late Sh. Jatindra Lai Dev.

Mr. Ranjit Kumar Mandal S/o Date Tulsi Ch. Mandal.
Mr. Bijon Lai Ghosh S/o Late Sh. Girija Math Ghosh.
Mr. Sakti Ranjan Mukhopaflhyay S/o Late Sh- Santi Ranjan

40.

41.

42.

^  c/o Data Processing Daivision, N.S.S.O.,

Ministry of Planning. Calcutta.

('By Advocate Mrs.Shyamla pappu. Sr.Counsel with
' Shri pramod Kumar & Sh.R.Krishnamurtbi )

...



A-

-19-

VERSUS

Union of India

Secretary, Deptt. of Expenditure

Ministryf of Finance, North Block,

N ew Delhi.

oA

The Secretary,

Department of Statistics,

Ministry of Planning, Sardar Patel Bhawan,

Sansad Marg, New Delhi,

3. Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning ,

Sardar Fatal Bhawan, Sansad Marg,

New Delhi,

The Director-

Data Processing Division

National Samole Survey Organisation

Ministry of Planning,

GLT Road, Bara Nagar,

Calcutta. .Respondents,

(By Advocate Shri V.S.R. Krishna )

contd.,
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OA 617/99

1. Sh. Kuldeep Sharma 3/ o shri G.K.Sharma

2o Sh, Aryind Cairae S/0 Late Shri M.p.Cai

3. Sh, H.C. Mehra S/O Late Sh, Chaina Ram

r

4.

5,

ae

Sh, M.C,Sharma S/O Shri Vasudeo Sharma

Sh, S. Bhattacharya S/O Late Sh, H.Bhattacharya
All C/ 0 Data Processing Centre,

National Sample Sarvey Organisation

Department of Statistics,

Ministry of Planning,

Hans Bhawan II,

New Delhi-11000 2

4

HHri Md, ALi Asgar Mandal S/o Sh, Ishaque Mondal

Sh, Pradip Choudhary S/o Shri Sita Ram Choudhary

fv

contd.
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5h. Subhash Chandra Roy S/o 3h. Biiay Krishna Roy
Sh. Jyoti Ghosh S/o Late Sh. Narendra Nath Ghosh
Sh. Jagbandhu Chattoraj 3/o La^e Sh. Chitta Ranjan Chattoraj
Sh. Kumaresh Das S/o Late Sh. Dinesh Chandra Das
Sh. Subrata Roy S/o Sri Dwipendra Narayan Roy

Sh. Samir Kumar Choudhary S/o Prafulla Ch. Choudhary
Sh. Ashok Kumar 3osg S/o Late Amal Chander Pose

Sh. Kamal Kumar Datta S/o Late Chintamani Dutta

Sh. Buddhdev Paul S/o Surya Narayan Paul

Sh. Susanta Dutta S/o

Sh . Shvamalesh Ch. Biswas S/o

Sh. Ashok Kumar Guha Majumdar S/o sh'Jonibhushan Guha Majumdai

Sh. Haloy Kumar Math S/o Late Radhshyam ^lath

3h. Arpan Hajumdaar S/o Sh. Subimal Kanti lajumdar

Sht Hanju Das 3 W/o Dipak Das

Sh. Dayal Kumar Ghosh S/o Sh. Kanai Lai Gnose

Sh. Santanu Tapad.ar 3/o 'Cate Sh. Sushil Kr. Tapaoar

Sh. Gopal Chandra Raha S/o Late Dhirendra Hath Raha

Sh. Sukumar Das S/o Late Hardhan Da^

Smt.Aparna Bhaumik W/o Sri Anadi Bhaumik

Smt. Kakali Dev VI/o Pradip Kr. Dev

Sh. Soumendra Kumar ^^ohanty S/o Ungraj Mohanthy
Sh. Panchkari Das S/o Late Sh. Nandla Das

Sh. Soumen Goswaml S/o Lie Sh. Mani Gppal Goswami

Mr. Prasanta Bose S/o Lata Tara Kanto Bose

smt. Uma Chaf opadhyay VJ/o Sh. Amitabha Chattopadhyay

Smt. Shobha Chattopadhyay W/o Dr. Ashok Chattopadhyay

Smt. Lily De W/o Dr. ̂  Prabir Kumar De

contd...
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mt. Snigdha

prablr Bose S/o Late 3h. Pnamatha Nath Bose
3h. Ptaa® Kumat Deb S/o Lat Sh. Nepal Oh. Deb
Sh. Sauresh Baeu S/o Late Sambhunath Basu
Sh. Kabihdra «ath Das S/o Sh. Harlpada Das
Sh. oautan, Hltra S/o Late Arun Chandra Hitra
Sh. Bishwarup Basu MallioK S/o Ajlt Basu Hallaioh
Sh. Dipak Das S/o Nagendra Math Das

BS. sWhismata Biswas M/o Dr. Kuntal Biswas
Sh. Ashok KUmar chatterjee S/o Late Ajit chatterjee
Sh. Utpal Datta S/o Sh. Kandac.ulal Dutta

Sh. Marinal Kanti Mandi 3/o Sri Krityunjaya Bandi
c- /_ -V, zi -i-i -t- Kuooar Chakacborty

Sh. Aloh Ku'^ar Chakarborty S/o oh. Ajit

Sh. Arunava Dutta S/o Sri Sudhir ;<r. Dutta

Sh. Shekhar Ganguly 3/o Late Satish Oh. Ganguly
Sh. Janaranjan Haldar S/o Late Jiban Kunar -aldar
Sh. Subhanshu Ghosh 3/o Harendra Math Ghosh ^

•  r-u vr.T- Ml ahra SA Shashi 3husan -'.ishraSh. Ravi Shankar I'llsnra o/
Q/n ^ri -ritant^ra Nath Shattachary

Sh. Subrata Bhattacharya S/o on u nan

Sh. suioy Kumar Haldar S/o Late Saroj Kumar Gaidar
Sh. samir Kumar mOMdal S/o Sri Gobindo Lai Mondal
Sh. Tapan Kumar Mag S/o Late surenora Math . ag

a r-hncih s/o Late Ganes'n Chandra Ghosh
Sh. Gautam Prasad Ghosh o/o

Sh. Subir Kr. Sarkar S/o Late Pramatha Math Sarkar
Shr.'Das gupta S/o Late Prafulla Kumar Dasgupta
Sh. Dhurjati Gupta S/o Late Ashok Kr. Gupta
Sh. Ahup CHatterjee S/o Sri Arun Kumar chatterjee
Sh. Vlnayak R: Mahatpure S/o Ramram G. Hahatpure

f?/ ■

contd.
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Sh, Deb€shish Choudhury S/o Late Sh. Hari Bhajan Choudhury

Sh, Sudhakar Pal S/o Sh. Bishnupada Pal

Sh. Dilip Kumar Debnath S/o Late Sh, Radha Goinda Debnath

Sh. Fromode Roy Chakarborty S/o Rakesh Chandra Royn Chakrborty

Smt. Santa Raha W/osAsit Baran Raha

Sh. Dipankar Roy S/o Sh. Anildendu Roy

Smt. Bandana Hazra W/o Mr. M.H. Hazara

All c/o Data Processing Centre

N.S.S.O. Minis ry of Planning Calcutta.

Sh. Pulak Kumar Dhar S/o Late Sh. Sudhanshu Narayan Dhar
C/o Giricih Office

Sh. Prakash M. Bapat S/o Mahaderrao R..Oapat

~)K^. Sh. Shyam Sunder R. Lakhote S/o Ram Prasad D. Lakhote

IS Sh .Chanderkant G. Thakur 3/o Gajananrao V. Thakur

IS Sh. Shrikrisan K. Rathi S/o Kanhaiya Lai Rath;ji

71. Sh. Ishwar N. Zade S/o Naravanrao Zade

All C/o Data Processing Centre

N.S.S.O. Ministry of Planning#

Nagpur. ... .Petitioner/Applicants,

(By Advocate Mrs.Shyamla pappu.S r.Counsel with Shri
Pramod Kumar and Sh.R.Krishnamurthi )

... I
1.

Union of India

Secretary, Depatt. of Expenditure

Ministry of Finance, North Block

.Mew Delhi.
■y'

I  ./
contd. if
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"The Secretary,

-Deptt. of Statistics,

.Ministry of Planning,

;  Sardar Patel Bhawan,

.Sansad Marg, New Delhi.

Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Patel Bhawan, Sansad .Marg,

Nev7 Delhi 1

4, The Director

Data Processing Division -■

National Sample Survey Organisation

Ministry of Planning,

GLT Road, Bara Nagar,

Calcutta.

(By Advocate Shri V.S.R, Krishna )

.ResDondents,

contd,.

; ■

U
. M-V

f ^

:v-: ^

•vh

•

•M{;
■  Cl.

...-I

'V-

■ ■ 1

\ • fi.
. -V .

I



3«a:

-25-

ORDER

Hon'ble Smt, Lakshmi Swaminathan. Member(J).

The applicants in the aforesaid eight Original

Applications are aggrieved by the action of the respondents in

rejecting their claim for implementation/extension of the

benefits of the orders of the Hon'ble Supreme Court to them

dated 9.12.1996 in Hari Shamrao Nimje & Ors. Vs. Union of

India & Ors. (Civil Appeal No. 16741/96 arising out of SLP

(C) No. 18948/95) read with the order dated 25.9.1998 in

Chandraprakash Madhavrao Dadwa & Ors. Vs. Union of India &

Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98

arising out of SLP (C) No. 16646 of 1996). According to

them. the orders passed by the Supreme Court in those

petitions have been filed by others who are similarly placed

like them and are working in the Data Processing Centre under

the Ministry of Planning. Government of India and holding the

same posts and designations as the present applicants. The

applicants claim that they are entitled to the new pay scales

of Rs.1600-2660 instead of Rs.1350-2200. Rs.2000-3200 instead

of Rs.1600-2660 and Rs.2375-3500 instead of Rs.2000-3200

w.e.f. 1.1.1986 or the date of their promotion^whichever is

later and to be fitted in the appropriate grades in the

redesignated posts.

2. The Apex Court in Hari Shamrao Nimje's case

(supra) allowed the appeal and set aside the Tribunal s order

by order dated 9.12.1996. The respondents were directed to

fit the appellants as Grade'B' Data Processing Assistant in
*

the pay scale of Rs.2000-3300 with all further consequential

benefits. It was further clarified by order dated 24.10.1997

that the pay scale will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao Dawda's case (supra). the Ron ble



-26-

,  25.9.1998 had declared that
^ supreme designation of Data

.ne appellants .ere ent tl^^^ ^
Processing Assistants Gra e ^ 1 1 1986. the

,e of Rs 1600-2660 with effect from 1.1-1986.i-^rl? the scale of ks. force. It

the IVth Pay Commission scales came maate when the IVth
u  1 ri fhat the appellants wewas further he i 1996 in view of the

nf Rs 5000-8000 with effect fromscale of Rs.t)'^o'y « Pa^y
in connection with the

Government orders pass.

CoMlesion recommendations, Althoug
that the judgement is applicable only to thosein that ease that the judg Pnooesslng

"  ̂ riirectlv recruited as Dataappellants who we. of Statistics. Ministry of
Assistants in the NSSO, Department ol Sta
Planning. Mrs. Shyamla Pappu. learned Senior

•ltd that in the order passed by the Hon'ble Supremesubmitted that i . mHia &

court onU.S.l^^lnKamlalar.Ors, Vs. Union ol In -a ̂
L  (interlooutory Application Ho. 1 In Clvi1 Appeal Ho,

. „f SLP (C) Ho, 19257 of 1995) the Apex3182/99. arising out of SL -

Court has also granted to the applicants there
directions as given in Chandrapra.ash Madhavrao Dadwa s ca
(supra). ..

3  Another set of applicants who were working In the
national Sample Survey Organisation (HSSO), Data Processing
centres at Delhi, Calcutta, Hagpur, Ahmedabad and Oiridih,
filed 0 A, d621/98 which was disposed of by Tribunal
dated 7,1,1999, Noting that the applicants are Identically
::aced and similarly situated as the appellants were In the

rw rcanrt referred to above, tne
oases before the Hon'ble Supreme Court

^  fh a direction to the respondents to place0 A. was allowed with a direction
,  Rs 2000-3200 and

the applicants In the higher pay scale of Ha.2000
extends* to them this benefit w,e,t, 1,1,1985,
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I-
,  Mr., Shva^la Pappu, learned Sr. coun.^r the

,  . .aa contended that the appucants in the aloresardare identically placed as the
aight original Supreme Court
-appellants m the cas- j,eprived ol similar
(aupra) and they should, therefore, no,
PanefUs of heing placed rn the higher - -
1,1,1986 with all consequential benefits, mclu ing

fhP reoly filed by the respondentsWe have seen the repiy
•  V, „ iPftrned counsel- A

cHr-i VSR. Krishna. learneuand heard Shr • • . 4-0 that

preliminary ohiection had teen tahen by the respondents
bba principal Bench has no jurisdiction to entertain the
applications in the present form as the applicants are .orhing
1„ uifferent cities in the country. This plea is, however^
laiected having regard to the Hon'ble Chairman's order da e
3,12.1999 allowing the transfer petitions. Another preliminary
objection was that the application is belated and hit by
limitation under Section 21 of the Administrative Tribunals
Act 1985, Mrs, Shyamla Pappu, learned Sr. Counsel, has, on
the other hand, submitted that the question of limitation does
„0t arise as what the applicants claim in these cases is the
extension of benefit of the orders of the Hon'ble Supreme
nourt in similar cases. She has relied on Amrit Lai Vs.
collector, CEC (Revenue) (AIR 1975 SC 538) and K.I. Shepherd
Vs union of India (AIR 1988 SC 688). Having regard to the
(acts and circumstances of the case and noting that. the

^  representations made by the applicants in 1998 for extending
the benefits of the aforesaid judgements of the Hon ble
supreme Court to the applicants have been rejected on various
dates in that year only, we are of the view that the plea of
limitation has to be rejected, subject to what is stated
below.
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6. On the merits, the respondents have not raVg^any
serious objections. They have stated that the Department ot
Statistics (DOS) have constituted a committee to examine the
Placement of the Electronic Data Processing (EDP) personnel in
riata Processing Division (DPD) after the judgements delivered
by the Supreme Court and Tribunal which is expected to submit
its report shortly, but Che same is not placed on record.

7. The main contention of the respondents is that the

applicants in the present eight O.As are not entitled for
extension of the benefits given to other applicants who went
to the Supreme Court in the aforesaid cases as those
judgements are confined to only those appellants, However, it

'  is not denied that the applicants are similarly situated
employees working in various grades in NSSO in the Data
Processing Division. The Tribunal in OA 1621/98 has also held
in similar circumstances that similarly situated employees

need not come to Court tor seeking identical benefits which

were earlier granted to their colleagues with which we

respectfully agree.

8. However, it is relevant to note that six of these

applications have been filed in the Tribunal in 1999 and two

in 1998 for claiming benefits of higher pay scales w.e.f.

1. 1,1986 based on, the judgements of the Supreme Court in

orders, dated 9.12.1996 and 25.9.1998. The applicants have

admittedly made representations for extension of the benefits

of the higher pay scales more than a decade later (see for

example representations dated 10.7.1998 and 6.11.1998)in O.A.
613/99 which was taken up during the hearing by learned Sr.

Counsel for the applicants. "It is also relevant to note that

in the similar cases which were before the Hon'ble Supreme

Court, reliefs were first given only to 48 appellants before

P.



-29-

the

J.

%  them and later on extended to the others who had

Review application^ In the^facts and circumstances of the
cases. having regard also to the judgement of the Supreme

^urt in M.R. Gupta Vs. Union of India (1995(5) Scale 29) in
such matters and the provisions of Section 21 of the

Administrative Tribunals Act. 1985. we consider it appropriate

in the interest of justice^that the monetary benefits flowing

from the fixation of the applicants in the higher pay scales

should be granted to them only from the date each of the eight

Original Applications has been filed before the Tribunal with

notional fixation of pay w.e.f. 1.1.1986 or from the date of

their promotion. whichever is later. with consequential

benefits accordingly.

9. In the result, having regard to the facts and

circumstances of the case. the above eight Original

Applications (0.A.2370/98. O.A. 2372/98. O.A. 612/99. O.A.

613/99. O.A. 614/99. O.A. 615/99. O.A. 616/99 and O.A.

617/99) are allowed with the following directions.

(a) Respondents to review the cases of the applicants

and identify their new designations and revised pay

scales in the light of the Judgements of the Supreme

Court (supra) and place them in the appropriate

revised higher pay scales notionally with effect from

l.r. 1986 or from the date of their promotion^ whichever

is later. For the reasons given above, the applicants

shall be entitled to the benefit of the higher pay

scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of
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filing each of the Original Applications ̂  with
0

consequential benefits in accordance with law and

rules;

■4

(b) The above action shall be taken within four months

from the date of receipt of a copy of this order.

Parties to bear their own costs.

10. Let a copy of this order be kept in each of the

above Original Applications.

(S.P. Biswas)
Member(A)

•SRD'

(Smt. Lakshmi Swaminathan)
Member(J)

4'


